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Qult Notices on Chinese In India 

.854. Shri Hem Barna: Will the 
Minister of Home Mairs be pleased 
to state: 

(a) whether it is a fact that some 
Chinese nationals in Calcutta and 
Kalimpong on whom notices to quit 
India within ninety days were served 
have refused to terminate their stay 
in India in defiance of the quit 
orders within the 90-day time-limit 
stipulated under the notices served 
on them. 

(b) it so, what steps Government 
have taken to enforce the orders 
served on these persons and whether 
the causes of this defiance of the 
orders are SO far ascertained; and 

(c) if so, what are the causes? 

The Minister of Home A1falrs (Shrl 
G. B. Pant): (a) Yes. 

(b) and (c). They are being prose-
cuted under the provisions of the 
Foreigners' Act 1946. Some of them 
have represented that they may be 
allowed to stay on because of long 
residence, business connections and 
other ties in India. 

India International Centre 

.855 fShri H. N. Muk.erJee: 
.\ Shri TaD&"amauJ: 

Will the Minister of Education be 
pleased to state: 

(a) whether the India International 
Centre situated near Lodi Estate, 
New Delhi is a purely private insti-
tution or has Government backing; 
and 

(b) it it is the latter, to what ex-
tent? 

The Minlster of Education (Dr. 
K. L. ShrimaIl): (a) It is a purely 
private Institution. 

(b) Doe. not arile. 
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Sta.ft of National Laboratories and 
C.S.LB. 

·857. Shri P. G. Deb: Will the 
Minister of Scientific Research and 
Cultural A1fairs be pleased to state: 

(a) whether there is resentment 
among the stafl' of the national labo-
ratories under the Council of Scienti-
fic and Industrial Research about the 
new pay scales; 

(b) if so, the reasons therefor; and 




